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DR. PRASHANT D. PATIL, N
e 8q
- APPLICANT N
A
Malk

THE STATE OF MAHARASHTRA, & ORS..
- RESPONDENTS

AFFEDAVIT
(Filed on behalf of Respondent No. 8, Malkapur Municipal
Council)

[, Shri Ashish Girish Bobde, Age 37 years. Occupation
Service, The Chief Officer, Malkapur Municipal Council,
Respondent No.8, having office at Malkapur Municipal Council
Building, Malkapur, District Buldhana, do hereby state on

solemn affirmation, as under :

I. This Respondent No. 8 Municipal Council issued only a
PRIMARY FIRE NOC to the Respondent No. 5
Bhartumandal, subject to fulfillment of all the Criteria /
Conditions for the final FIRE NOC. The copy of the same is

attached herein as Annexure — A.

!\)

That, since 1983 Bhratrumandal applied for building

permission with Municipal Council, and the Council gave the
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building permission two on is on 30/09/1983 and 08/02/1955.
I'he copy of the same is attached herein as Annexure — B & (

respectively.

. That. Bhratrumandal again applied for Regularization of

Construction under provisions of Gunthewari Act. however

the same is not yet decided and its pending.

That, the Maharashtra Pollution Control Board vide its Letter
dated 05/10/2023. directed the Malkapur Municipal Council
to restore the Water Supply of Batrumandal immediately. As
per the directions of the MPCB the Council restored the

water supply.

_ That. Municipal Council given permission for construction to

the Respondent No. 6 Lions Club Hall dated 13/10/1998. and
the Respondent No. 7 Shivaji Mangal Karyalaya dated
30/07/2013. The copy of the same is attached herein as

Annexure - D & F.

The Council has approached to the revenue department and
for the ownership of the Plot no. 197 of survey No. 188 of the
TP scheme. However, the same is under investigation. The

copy of the letter is attached herein as Annexure — G & H.

That the Respondent No. 8 Municipal Council Malkapur
further submits that, the Council is ready to take any further

steps as advisable by the MPCB and Hon’ble Court..
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Whatever has been stated herein above. 1s true and correct

(0 the best of our knowledge, in witness whereof, | have signed

this at 2 on this 4" day of April 2024
B 4o o0t ,
! AFFIANT

a—

I know the Affiant - ~ -

Respondent No. 8
Shri Ashish Girish Bobde.
| (The Chief Officer,
Malkapur Municipal Council),

Advocate, it af AfS pap

Nitin Jadhav. M. C. 2 S PUR.

s

swormana vignedon 04104 ] 2024

sy shn Ashith Qivich Robde

age 374Y of _RI0_PatllCoepupho @ 1Nt koipis
; Dist Ruldarg
Wentified by Shn N 1R8N Tadhav, py.

who has anpendeo his Signature hereto

- OL,(\UL(\

Superintendent,
© Civil Judge, Sr Dr
Malkapuw
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